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Title: Regarding reported suicide of a student in IIT Chennai due to
alleged discrimination by teachers.

SHRI N. K. PREMACHANDRAN (KOLLAM): Thank you very
much, Sir, for affording me this opportunity. I would like to draw the
attention of this august House to a very shocking incident which has
taken place in Chennai IIT. You may kindly see that a brilliant girl,
Fathima Latheef, who belonged to my constituency and was my close

neighbour and her family i1s known to me, was found dead in the

Chennai IIT campus on 9th November, 2019.

Sir, she was a brilliant girl and was the first rank holder in the
entrance examination. She got admission in the Chennai IIT and was a
first year PG student. She was found dead under mysterious
circumstances. Her parents — the father, the mother and the sister — are
making specific allegations regarding her death which was under

mysterious circumstances.

Sir, I would like to show you the copy of a note from her mobile
wherein the names of Professors, ... *, have been stated as the cause of
her death. You may also kindly see that more than five persons, which
included four students and one teacher, have died under mysterious

circumstances during the last academic year in IIT, Chennai.

The parents are also making specific allegations regarding the
religious discrimination against the girl which she faced and which had
been the cause of her death of Fathima Latheef.
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SHRI N. K. PREMACHANDRAN: Finally, it has been learnt from a
newspaper yesterday that the authorities of the IIT, Chennai have
already registered a complaint before the police that the parents of the
girl are trying to tarnish the image of that institution. It is very
unfortunate. We mark our protest. I seek a high-level probe into this

case. ...(Interruptions)

Sir, this 1s not an isolated incident. Series of such incidents have
taken place in IIT, Chennai during the last few years. The responsible

persons should be booked and punished in a model way.

I would also like to urge upon the Government to have a high-
level probe in this case so that no Fathima Latheef is forced to commit

suicide in future in our country. ...(/nterruptions)

Sir, a discussion in this House is required on the subject because
students of IITs and IIMs are being harassed and forced to commit
suicide. A high-level probe is very much required in such cases so that

culprits are booked. Thank you, Sir.

HON. SPEAKER : Shri/Shrimati Pratima Mondal, Shrimati Aparupa
Poddar and aMm. ariff are permitted to associate with the issue raised by
Shri N.K. Premachandran.

SHRIMATI KANIMOZHI KARUNANIDHI (THOOTHUKKUDI):
Sir, in the past 10 years, 52 students have committed suicide in IITs, the
highest institutions of learning in this country. To a Question raised by

me in Parliament, the Minister himself has accepted that nearly 72 cases
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have been registered of caste discrimination in institutions of higher
learning. It is shameful. What are we teaching? What is the point of

these institutions if this is what we are going to do to our students?

Fathima Latif was sent to IIT with a lot of promise. This girl has
committed suicide under mysterious circumstances. Her parents say that
before they went to the room of this girl, the whole place was cleaned
up. Even the rope with which she hung herself, they say, has been
removed. In the screensaver of her cell phone she has named a few
Professors, but not a single FIR has been filed and no arrest has been
done so far. The girl has specifically named a particular Professor, but
there has been no arrest. So, whom are they trying to protect? Why has
the Professor not even been called for an interrogation? What is
happening? The students are protesting. How many deaths and how
much of discrimination can continue to happen over there? As my
colleague has already mentioned, the IIT 1s saying that the name of the
IIT 1s being tarnished. If students are going to kill themselves because of
discrimination and if this is going to continue, I think, it is only fair to
say that these Institutions cannot continue to function like this.
Institutions of higher learning cannot become places for caste and

religious discrimination. Thank you.
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SHRI T.R. BAALU : Sir, we want a CBI inquiry into this incident. We

are not satisfied with the reply of the hon. Minister. So, in protest we are

walking out.

;ﬁ&éﬁﬁwﬁ?mﬁm: e AeIed, H 3Mud H1egd 9IS TS
ZiUIe T &1 TR® Ha- &l A [qdHT argdl g | ...(SFduUM)

T 3ees: A1 d@4 Sft, 7 319 Sie=T 98d 22 3R 3MUh!
dIc1 8, ol SIfeTy, 81 ol Sl 8l & |

about:blank 4/4



